IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH : AT HYDERABAD.

* % #*
CP : 2/94 in‘
DA.: 621/94. Dt, of Decision : 28,4,1994."
SKe Nagéem ee Applicant,

Vs
1. Sri Veera Parshad ‘“;Ky

Manager, PRT Mail
" Motor Service,
Hydsrabad ~ I,

2. Smt, Radhika Uoraswamy
Director of Postal Services
(Hyderabad City Region) : -
pP/o chief Posta® Master General S ¢
A.P.Postal Cirele, Hyderabad, . .. Respondents,

ty

Counsel for the Applicant : Mr, V,V.Prabhakara Rao

Counsel for the Respondents : WMr, N,V. Ramana, Addl, CGSC,

CORAM:

THE HON'BLE SHRI A.8, GORTHI : MEMBER {ADMN,)

THE HON'BLE SHRI T.CHANDRASEKHARA REDDY : MEMBER (JUDL.)

el



"

el -
- 2 -
cp 2/94 in gA 621/9%. Dt, of Order:28-4=-1994.
"
(Grder of the Divn, passed by Hon'bls
Shri A.B.Gorthi, Member (A) e
* * *
Vide our order dt.10-8-1993 ve set aside the ‘“A%N
impugned reversion order dt,7=-12-1990 with further
dirsction that thas applicant would be deemed to be hold=-
. | RN AN
ing the post of Copper & Tinamith+.through out for the .

-his
pur pose of/seniority and other benafits. It was further

held that the applicant would not te entitled to pay

fram 21-12-1890 to 31-8-1993,

-

2e Alleging non-compliance with our aforesaid

ordar)this Contempt Petition has been filed.

3. Learned Standing Counsel for Respondents has
shown us a copy of mamo dt,.28=-3-1894 issued by the Depart-

ment of Posts stating that in pursuance of the _judgment

A 1

in éA 621/91 Sfi Shaik Nadeem was reposted to his priginal
post of Copper & Tiﬁsmith. The above memo further states
that Sri Shaik Nadeem-uould be deemed to be holding the
post of Cbppaf & Tinmemith for the purpose of aseniority

“and Sther panefits.

4, -~ In view of the above it is evident that our



order dt.10-8-1993 passed in 0.A.621/91 has been fully

complied with by th“‘Raspondents. C.P.2=94 is thera-

fore dismissed. No order as to costs.

/ Dictated in Open Court. Daputy Reg:l.strar(J)C
L ]
avl
s To /
1. Bri veera Parshad, Manager, P&T Mail

(T CHANDRASEKHAR REDOY) (A B.GORTHL)

Membar (J) Member (A}

r‘hw‘—uq

Motor Sez:vice, Hyderabad«l.

2. Smt.Radhika Donaswamy,

3. One
4, One
5. Cne
6. One

pvm

' Q
SR G

Director.of.Postal Servicep, Hyderabad City Reg:n.on
0/0 Chief Postal Master General,
A.,P.Postal Circle, Hyderabad.

copy to Mr.v.v.Prabhakara Rao, Advocate, caT.Hyd.
copy to Mr.N.v.Ramdna, AGdl ,CGSC.CAT 4 Hyd,
copy to Library, CAT.Hyd.

spare copye.

4
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. IN THE CENTRAL ADMINISTRATIVE TRIBJNAL

HYDCRABAD BENCH AT HYDERADAD

. .
TEE, HOM' BLE MR,JU$TICE V.NEELADRI RAD
VICE CHAIRMAN

Y D -
\ A7, ~
THE HON'BLE MR.A.B.GORTHI 3 MEMBER(AD)
N .
. A
. THE HON'BLE MR.TCCHANDRASEKIZ.K REDDY
N MEMBER(JUDL )
- AND

THE HON'BLE MR.R.RANGARAJAN § M{ADMN)
Dated: 4§ "C) ~199¢

-

PRBER/JUII?NEN’E-_ .

r

| SRR /C ’N) ’)/qu

6.{1.1\10. | | 6}\ lq) | \

T.A.¥0, _ (W.pe )

Admikted 243 Interim Directions

Issued. ¢

allowed .'

Dispoked »>f with directiods

Dismisser-.
—_—
Dismisse':] as withdrawn.
Dismipserd for Default.
‘Re je eq,/Ordered.'

i

- No-odder as to ¢costs.
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